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Mr. Amit Mathur, counsel for applicant. 
Mr. Mukesh Agarwal, counsel for respondent no. 3. 
Mr. V.D. Sharma, counsel for respondent no. 2. 
Nemo for respondent no. 1. 

At the oral request of learned counsel for the applicant, 

hearing of the main OA is preponed and taken today on 

board of this Bench. 

At the very outset, learned counsel for the applicant 

intends to withdraw the main OA as having become 

infructuous on the ground that the grievances of the 

applicant have already been redressed. 

The Original Application is, therefore, dismissed as 

withdrawn. 
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